
THE GAUHATI HIGH COURT AT GUWA HATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. HC.vIr-sB/2ootl qgU lA
Smti. Jayashree Bora

lornt Registrar (Vigilance),

Gauhati High Court,
Guwa hati.

From

To,

Sub:-

Ref:-

Shrr Dipak Thakuria,
District & Sessions Judge,
Barpeta.

Civil vacation.

Your letter No. DJB/2265 (E) dtd.23.O}.2OZ4

IL
Dated Guwahati the 2{ September,2024

rlS

with reference to the above, I am directed to inform you that your prayer for
permission to avarl civir vacation from 07.1o.2o24 to 20,10.2024, arong with station
leave permission from the evening of 0s.10.2024 till the morning of 21.10.2024, has
been granted. Thc next senior most Judrcial offrccr ivailable at the station would remarn in
charge of your Court and Office during your absence.

Yours faithfully,

sll -
T. RE TRARI

Memo No. Hc.vII-s8/20otl l96l -1tl I
Copy to:

lA, dated , 2C - a? -21

The Princlpal Accountant General (A&E), Assam,
informatron.
The Project Manager, Gauha High Court.

1

GILAN

Beltola, Guwahati-29, for

NCE)lT. REGISTRAR (VIGILA

o,e-

_/


